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CENTRAL ADMINISTRATIVE TRIBUNAL
CA.CUTTA BENCH

NO, \ ! [ . . k
0,A,560 'of 1996 Date of Order: 18,11,56. -

Present: Hon'ble Mr,Jus 1ce A.K .Chatterjee,

Vice~Chairmman.
Hon'ble ;Dr. B, E."Sami

, Ad_mmstrétive Member,

. 8K, MD, SULAIMAN

VS

, UNION OF INDIA & ORs,

For tne petiti(?ner:' SK,M.Hossa'in/Mr.Aégggl;:iborty,
.

'_ ?or tne respondents: Mrs,U,Sanyal, cémsel.

Both sides are present.

Hearing the ld.comsel for the parties. we consider
that it is a fit case for adj udication. The application is
accordingly admitted and be listed for hearing before the
Single Bench on 7.1.97. Reply be filed in 4 weeks.

%LL.‘ V
.C.Sama) ° . (A.K,Chatterjee)
- Member(A) . , Viece-~-Chairman,




